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~ Present Hon'ble Mr. Justice G.L. Gupta, Vice-Chairman.

Hon'ble Mr. B.P. Singh, Administrative Member.
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None is ‘présent for the’applicar'?t even in the second call.

It is noticed from our record that, none ap'peared for the applicant on

~the last five consecutive occasions. It is Li)resumed that the applicant

is not -interested in pursing the ‘matter. Therefore, the application is

e

Vice-Chairman.



